
TR.(N)APPLICATION NO. 5 J87 

DATE : 4BRUARY 1990. 

Regular Civil Suit N0a1229/1985 filed in 

the Court of Joint Civil Judge, $rDivision, Nagpur 

hs been transferred to this Tribunal and it is 

numbered as Tr(N)App1ication N0.536/87 

Reply of the respondents are not on racorda 

Respondents may file their reply on or before 

12-6-1990 if they so desires  

Fix the matter for appearance, directions 

and reply of the respondents before the Tribunal on 

12-6-1990 

issue notices to both the par:ties. 

a ccordi ngly, 

( M.Y. PLKAR ) 
	

( 	UJUMDAR 
MEMBER (A) 
	

MEMBER (J). 


